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VaioD inUmatinl the lid: 01' its oace 
bearers elected on July 1, 1978 and 
otrering co·operation to the hospital 
authorities in maintaining good in· 
4ustrial relations wu received by the 
Delhi Administration. The Union is 
ogt reaistered under the Trade Unions 
Act, 1926. The management however. 
baa been consulting the Union on 
matters relating to grievances of class 
nJ and class IV employees of the 
hospital. 

Shortage of Statre in Telephone Ex-
• clwlgft of A. P. 

-547. SHRI KUSUMA KRISHNA 
MURTHY; Will the Minister of COM. 

• MUN"ICATIONS be pleased to state: 

(:11 whether man.\' of the telc-
pho!u' exchanges ill Alldhra Pradesh 
are not sufficiently staffed: and 

(b) what arrangements hove been 
m<.ide to maintain promptness in duty 
during periodical, seasonal and un-
avoidable absclltism? 

THE MINT STER OF STATE IN 
TIlE MINISTHY OF COMMUNICA-
T'O:-rS (SHRI NARHARI PRASAD 
SUKHDEO SAl): (a) Thefl' arC' 
shO! tage...: in the cadres of Telephone 
Ope-rutors, Technicians, RSAs and 
JWlior Engineers in some of the TeJe_ 
phone Exchanges. SUfficient number 
!)f candidates have sinee been select-
ed They will be appointed afkr 
{'ompletion of prescribed training. 

(b) The ~taff is engaged on over-
tune. Short Duty Telephone Opera-
tnrs arc al'io employed. 

C'.G.H.S. FaciUtles fOr Common Man 

·;.48. SHRI ANANT RAM JAr-
SWAL: WIll the Minister of HEALTH 
A~D FAMILY WELFARE be pleB!cd 
to state: 

(al whether benefits of thl>: Central 
Government Health Scheme are also 
nvailable to common man; 

(h) it so, the narr.es 01 the dispen-
saries with their locations where such 
facPities are available; 

(c) the eond.itiona laid down fOr • 
cormn'on man to be eli8ible lor be-
coming the bene4ciary of the achame; 
and 

(d) the time by which, this facility 
is proposed to be made available to 
the people living in the areas Dot 
serVed by such dispensaries at pre-
sent? 

THE MINISTER OF STATE IN 
THE MJNISTRY OF HEALTH AND 
}~AMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a) 
and (ul. A scheme to afford medical 
facilities to the members ot public 
and such members of the families of 
Central Government employees who 
'<II e not entitled to the medical faci-
Jitics under Central Government 
l-It'alth S('liem(', is in operation in the 
arl':ls co\'crcd oy 14 selected CGHS 
dbpcll:;arics in Delhi, vi:., Laxmibai 
Na~ar, Moti Bagh, Kidwai Nagar. 
Andn' ..... sganj, North Avenue, South 
A"cnu('. Constitution House, Chano-
kY:lPlll'j, Hatlz Kh:ls, Pandara Road, 
NaunlJI Nagar, Telcgmph.'l Lane, 
W!'lll'sjl'~' Road :md R K. Puram 11. 

(el Ml'lllbcrs of the public residing 
ill the 'd(U1l'Said areas can enrol them_ 
... p1\-"\'.-: a~ meml>er.~ ot the Scheme on 
paYlllL"nt of the pn:!;cribcd l"ofitrilll.l-
tion. 

(d) At prescnt, it is not proposed 
to extt'nd the CGHS facilities to the 
member.'i of the public generally in 
the areas covered by other dlspem:a-
riel' under the C.G.H.S. in Delhi. 

Grant of Telephone conneeUoM in 
Ratna,lrI City 

-549. SHRI BAPUSAHEB PARU-
LEKAR; Will the Minister of COM-
MUNICATIONS be pleased to sUite: 

(a) whether serious delays in ,et-
ting telephone connections in the 
fuitna,dri dty, the h<!adqllarter of the 
Dil'ltrict, haVe taken place and reaJlOnll 
for th(' same; 

(b) the number of applications of 
intending sub.cribers pendinl since 




